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MINISTRY OF CONSUMER AFFAIRS, FOOD & PUBLIC DISTRIBUTION

DEPARTMENT OF FOOD AND PUBLIC DISTRIBUTION

RAJYA SABHA
UNSTARRED QUESTION NO. 1804

TO BE ANSWERED ON 04Tll AUGUST, 2026

DELETION/SUSPENSION OF RATION CARDS

1804 DR. JOHN BRITTAS:

Will the Minister of Consumer Affairs, Food and Public Distribution be pleased to state:

(a) the number of ration cards deleted, suspended or restored during the last five years, State-
wise;

(b) whether any independent audit has been conducted regarding exclusion of beneficiaries
owing to Aadhaar authentication or technological failures;

(c) the number of grievances received on this account; and

(d) the corrective measures taken to ensure that no eligible beneficiary is denied foodgrains
under the National Food Security Act?

ANSWER
MINISTER OF STATE FOR MINISTRY OF CONSUMER AFFAIRS,

FOOD & PUBLIC DISTRIBUTION
(SHRIMATI NIMUBEN JAYANTIBHAI BAMBHANIYA)

(a) : A statement showing State-wise numbers of deleted ration cards during the last five years
is at Annexure.

(b)&(c): Targeted Public Distribution System (TPDS) under National Food Security Act
(NFS A), 2013 is operated under the joint responsibility of the Central and the State/ Union

Territory (UT) Governments. The Central Government is responsible for the procurement,

allocation and transportation of foodgrains upto the designated depots of the Food Corporation
of India (FCI). The operational responsibilities for allocation of foodgrains within the States/

UTs, identification of eligible beneficiaries, issuance of ration cards to them, distribution of

foodgrains to eligible beneficiaries under TPDS, issuance of license to Fair Price Shop dealers,

supervision over and monitoring of functioning of FPSs etc. rest with the concerned State/ UT
Governments .

DFPD has received no such grievances.



(d): Multiple authentication modes have been provisioned under the Public Distribution
System (PDS), including Single Finger, Fusion Finger, IRIS, and Aadhaar-based OTP
authentication.

In cases where authentication by one household member fails, other eligible family
members linked to the ration card are permitted to authenticate and draw foodgrains.

Additionally, a nominee facility has been provided in exceptional cases, allowing
beneficiaries to authorise another individual to lift ration on their behalf. The e-PoS devices

have a functionality to work in offline mode with limited/ no internet connectivity. The e-POS

devices are required to periodically connect to the network to synchronize offline transaction

data with the PDS online system.

All States/UTs have been advised that no genuine beneficiary/household shall be

denied from receiving entitled quota of subsidised foodgrains due to failure of
biometric/Aadhaar authentication due to network/connectivity/linking related issues, other

technical reasons or poor biometrics of the beneficiary.

These measures ensure that eligible beneficiaries are not denied their entitlements.
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Annexure referred to in the reply to Part (a) of Unstarred Question No. 1804 in the Lok Sabha on
04.08.2026.

STATUS OF DELETED RATION CARDS (2021-2025)
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